
   
 

   

        
      

  

    

   

   
 

 
   

    

 

  

  

  

       

           

       

     

  

 

 
 

  
 

NCLT
Typewritten Text
397/398 of the Companies Act 1956 and 
241/242 of the Companies Act, 2013.


NCLT
Typewritten Text
 SHRI V. NALLASENAPATHY
               MEMBER(T)
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